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Cro •• Border Terrorlam 

171. SHRI MADHAVRAO Sr:INDIA : Will the PRIME 
MINISTER be pieased to state: 

(a) whether the crou border terroriim perpetrated by 
Pakistan in Jammu & Kashmir and elsewh4re in the country, 
came up for discussion during the visit of the US team led by 
Ms. Albright, the US Secretary of State In November, 1997; 

(b) If so, In what precise context; and 

(c) the outcome of the talks? 

THE MINISTER OF STATE IN THE MINISTRY OF 
EXTERNAL AFFAIRS (SHRIMATI VASUNDHARA RAJE) : 
(a) and (b) Yes Sir, Government have been drawing the 
attention of international community, through bilateral and 
multilateral forums, to the Issue of Pakistan sponsored 
terrorism In Jammu and Kashmir and other parts of India. 
This matter has been discussed on a number of occasions 
with the US authorities, Including during the visit of US 
Secretary of State, Albright In November, 1997. 

(c) The US side conveyed that they understand Indian's 
concerns and that the US takes a serious view of such 
terrorist activities. In this context, they referred to the 
designation o! the Harkat- UI Ansar as a terrorist 
organisation under US laws. 

Nuclear Teat. 

172. PROF. AJIT KUMAR MEHTA: Will the PRIME 
MINISTER be pleased to state: 

(a) the reaction of the major powers-like USA, ~hina, 
Britain and Japan besides Pakistan and other Asian 
countries to the recent first three nuclear tests conducted by 
the Government In Rajasthan; 

(b) the Government view to these reactions; 

(c) whether any change In the country's relationship 
with the major powers is anticipated on this account; and 

(d) If so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
EXTERNAL AFFAIRS (SHRIMATI VASUNDHARA RAJE): 
(a) The reaction of USA, China, UK and Japan to India's 
recent underground nuclear testa has been critical; Pakistan's 
reaction has been stronger, ·condemnlng" India's decision. 
Other Asian countries have reiterated their commitment to 
the Comprehensive Test Ban Treaty (CTBT) and In some 
Instances also expressed concern. 

(b) Government have noted these reactions and have 
taken all steps necessary to explain abroad the rationale 
underlying the decision to authorise these testa which were 
aimed at reassuring the Indian people that Government 
would attach the highest priority to addressing India's security 
concerns. 

(c) and (d) While the reaction of the International 
community has been along expected lines, Government 
does not anticipate any Significant Impact on the country's 
relationship with major power. However, GCliernment 
Intends to continue to actively engage various countries. 
both at the official as well as the non-offlclalle','el, to highlight 
our unique record of restraint and our seriousness to actively 
engllge In a constructive dialogue towards the objective 01 
global nuclear disarmament. 

Sepal'llta Fund for North Ea.t Region 

173. SHRI K. S. RAO : Will the PRIME MINISTER be 
pleased to state : 

(a) whether the Union Government have decided to 
create a separate non-Iapsable fund for the North Eastern 
Region; 

(b) If so, the details thereof; 

(c) whether any guidollines have been formulated In this 
regard; and 

(d) If so, whether all the States In North Eastern Region 
are likely to be covered in this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS, MINISTER OF STATE IN THE MINISTRY OF 
PARLIAMENTARY AFFAIRS AND MINISTER OF STATE IN 
THE MINISTRY OF PLANNING AND PROGRAMME 
IMPLEMENTATION (SHRI RAM NAIK): (a) to (d) The Union 
Government have decided to create a non-Iapsable. Central 
Pool of Resources for the development of all the seven North 
Eastern States and Sikkim fortaklng up specific programmes! 
projects/schemes in these States. The modalities of the Pool 
are to be worked out. 

Atomic Power Plante 

174. SHRIMATI JAYANTI PATNAIK : Will the PRIME 
MINISTER be pleased to state: 

(a) whether the Government have a proposal to set up 
Atomic Power Plants during Ninth Five Year Plan; 

(b) if so, the details thereof; 

(c) whether the proposal to set up an Atomic Power 
Plant In Orissa has been pending; and 

(d) II so, the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF 
EXTERNAL AFFAIRS (SHRIMATI VASUNDHARA RAJE): 
(a) and (b) Apart from completing and commissioning the 
ongoing projects with a total capacity of BBO MWe, comprising 
Kalga Atomic Power Project Unlts-l &2 (2 x 220 MWe) and 
Rajasthan Atomic Power Project Unlts-3&4 (2 x 220 MWe) 
proposals for nuclear power development In the Ninth Five 
Year Plan Include commencement of work on two units of the 
Tarapur Atomic Power Project (TAPP) Units- 3 & 4 (2 x 500 
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MWe), Kalga Units - 3 & 4 (2 x 220 MWe), besides 
commlaalonlng of the Detailed Project Report (OPR) tor the 
2 x 1000 MWe Nuclear Power Station at Kudankulam In 
Tamn Nadu with Ruulan aulltance and the commencement 
of preliminary work on the Prototype Fast Breeder Reactor 
(PFBR) (1 x 500 MWe) lOWards the end of Ninth Plan. 

(c) There is no proposal to set up an Atomic Power Plant 
In Orissa. 

(d) Does not arise. 

Food Producta 

175. SHRI A.C. JOS : Will the PRIME MINISTER be 
pleased to state : 

(a) the total production of black pepper in the country 
during the last three years partlcularty in Kerala; 

(b) whether any Expert Committee has been constituted 
to tackle the problems of black pepper growers; 

(c) whether this expert committee has submitted report 
to the Union Govemment; and 

(d) " so, the detaillthereof and the decllion taken by 
the Union Government In this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
AGRICULTURE (SHRI SOMPAL) : (a) The produellon of 
black pepper In the country and In Kerala for the years 1994-
es to 1996-97 is given belo'N : 

Year 

1994-95 
1995-96 

1996-97 

produellon ('000 tonn,,) 
All India Kerala 

60.74 59.26 
61.58 

55.37 

59.94 

53.77 

(b) to (d) The Expert Committee constituted by 
Government of Kerala recommended a package of 
programmes and aellvlties under four Mini Mission Reports, 
viz., Rnearch, Production, Storage marketing & quality 
Improvement, and Export Promotion. The State Govemment 
of Kerala has proposed Technology Mission for Black Pepper 
for Implementation as a state aellvlty with total project cost of 
Rs. 221.62 crores tor 7 years. The Mission env~ag8S to pool 
available resources and efforts and Integrate the aelivltles of 
all State and Central Instltutlonalagencles located In the 
State and Involved In development of thll crop to work 
towards the objac:llve of improving production and productivity 
of black pepper. Ministry of Agriculture released As. 1349.92 
lakhslo Government of Kerala during 1997-98 under the on-
going Centrally Sponsored Integrated Programme lor 
Development of Spicas (IPDS). 01 thll Rs. 9.24 CI'OAIS were 
e.rmarked for development of black pepper, which Include 
moat of the components of the proposed Mini Mission-II 
(Produellon). 

The Government of Kerala had aubmltted a Report on 
Technology Muion on Black Pepper (Macro and Mini 
Mlaalona) to the Planning Commission. The Planning 
Commission has examined the report Sinee the aellvlties 
identified In the T achnology Mission on Black Pepper Involve 
Inter-govemmental and Inter-mlnlstertal coordination, the 
Planning Commission had sought tor the commenta from 
concerned departmenta. Final decision has not been taken 
with regard to financial Implications of various participating 
agenCies/departments. 

(Translation] 

N.G.O. In Agricultural Scheme. 

176. SHRI AJIT JOGI : Will the PRIME MINISTER be 
pleased to state : 

(a) whether the Gov.rnment have reviewed the 
Women In Agriculture' and 'Agricultural Extenalon' schemes; 

(b) If so, the detalll thereof; 

(c) the names of non-Government organlsalions 
Involved In these schemes; and 

(d) the role played by each NGOs in these schemes? 

THE MINISTER OF STATE IN THE MINISTRY OF 
AGRICULTURE (SHRI SOMPAL) : (a) Yes, Sir. The Central 
Govemment has, from time to tim. reviewed the Schemes 
entitled 'Women In Agriculture" and "Agricultural Extension 
through Voluntary Organisations. 

(b) The performance of the schemes is reviewed 
through in-fieid reviews, annual meetlng-cum-workshops, 
visits of inter-Disciplinary Teams and Internal Consultancy 
Studies. 

(c) Presently no NGOs are Involved In the implementation 
of the scheme 'Women In Agriculture". 14 NGO. are Involved 
in the Implementation of the scheme "Agricultural Extension 
through Voluntary Organisations" covering 8 States. A list Is 
given In Statement enclosed. 

(d) Important functions of the NGOs Include 
documentation of farming systems, preparation 01 audio-
visual aids and organisation of crop demonstrations, farmers 
training and study tours. 

St.tement 

Names of NG08 Involved In Implementation of Scheme -
Agrlcunural Extension through voluntary Organlaatlo". 

1 . Sri Aurublndo Institute 
of Rural Development, 
Gaddlpalll-508201, 
olin. Nalgonda, A.P. 

2. Youth for Action 
1-8-702126/1 , 
Padma Colony, 
Hyderabad - 500044 
Andhra Prade.h. 


